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Electronic Delivery of Process through E-mail

Contents

1 INTRODUCTION ......cuueiiiiiinieiinentiiisentiicsntesisastesssasessssasessssanssssssassessssasssssssnsassssansesssssnsessssssesssssnsessssnns
2 ACCESSING COURT PROCESS THROUGH E-MAIL.........ccttiiiimiininnniiicsnneiisnniesisantssssnnessssssessssssessssssesns

2.1 ACCESSING THE PORTAL 1tuuieitieietiie s eetie e e st e e et e e e et e e eata e e e et e e e et e e eataneeestaneeestaneeeetanseeasanserasnnseensnneees
2.2 (€] 127y [N O I PN
2.3 VERIFICATION 11tutettuueeetuueeeessnneeessnneeessnesessaneessnneeessnnsessnnsessnnessssnnssesssnsesssnnessssnnsesssnneesesnnsernsnneeresnneens
2.4 VIEWING THE DOCUMENT «.tttttiiieeeteettiitiieeseeeetttaseeeeeeeatssansseeeeeassnnnsseseseassnnnnssseeeeesssssnnseesseensnsnnnseeeeees

3 SEARCH BY PROCESS ID.......cctttierniiiisinnenicsnnieissntesissantessssssissssssessssssesssssssessssassessssssesssssssasssssnsassssassassns




Electronic Delivery of Process through E-mail

1 Introduction

Court processes are now delivered electronically to the litigants and witnesses through their registered
email. The addressee can access the court process through a secure link provided in the e-mail along
with a unique Process ID, after completing OTP-based authentication. This facility ensures secure and
timely communication of Summons and Notices.

The workflow for email-based process delivery consists of the following stages:

Process Generation/ Process Tracking/
Publication Dashboard
Notification View Process PDF
OTP based
Authentication

Litigant/ Witness
Email with secure Email Confirmation
link with PDF

2 Accessing Court Process through E-mail

Addressee will be notified via registered email once the process is published. This secure
communication contains case information, a unique Process ID, and an access link required for
authentication and viewing.

Along with the email notification, an SMS notification will also be sent to the registered mobile
number associated with the addresses.

CC XXXXXX Petn./0000XX/202X XXXXXX VS XXXXXXX,
Process Issued
eCourts-MAHADC

2.1 Accessing the Portal
Click on the link provided within the email; you will be automatically redirected to the official
eCourts Services Portal.

When the addressee clicks the 'Click here to view the process' button in the email, the system
redirects the user to the eCourts Services Portal.
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Electronic Delivery of Process through E-mail

From: eCourts <ecourts-bom@indiancourts.nic.in>

Date: Thu, Apr 2, 2026, 7:00 PM

Subject: Electronic Transmission of Court Process

To: XCHRePedsoboRlRAURAR@gmail.com <aKNepatnobIoaReIR @gmail.com>

Attention RNOMEIICOBAOVEANEBBEERAOE,
Greetings from eCourts India — the unified online platform to get case-related information pending or disposed in Taluka and District Courts in India.

Case No. S.C.C./14293/2025

CNR No. MHKO030174402025

Parties Statewsditaraachina Vs. Sandatidorgedoaicobdd.

Name of the Process Summons to an accused person [Sec. 61]

Court Name Chief Judicial Magistrate KSREpRAX

Judge designation Name PAMIEPRNEMRIEAPANR 3rd Jt. CJID and JMFC Hasibenoon
Date of appearance 08-05-2026

Purpose For Settlement

Process-id : PMHKO030174402025_1_1

You are informed to go through the contents of the process and comply the same as per directions of the Court

e-Committee, Supreme Court of India & Skip to Navigation  Skip to Main Content  Site map . 3 Language ~

" ECOURTS SERVICES

Search Menu

Process Details:PMHND090002802024_1_2

CNR Number

Case Type Civil MA/86/2024
@ Patkioner JRROOOMHRNON0N
= Respondent
Case Status
Your Process 1D PMHNDO090002802024 1 2
‘ ‘ Verification code will be sent to your registered email: in for

Court Orders.

W

Cause List

2.2 Generating OTP

Click on the Generate OTP button. A unique verification code will be sent instantly to both -
registered email ID and mobile number
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e-Committee, Supreme Court of India & Skip to Navigation  Skip to Main Content  Site map A A A °A Lanquage ~

2" ECOURTS SERVICES
o

Search Menu
Process Details:PMHND090002802024_1_2
CNR Number
Case Type Civil MA/86/2024
e Pecioner P
= Respondent
Case Status
Your Process 1D PMHNDO90002802024 1 2
Verification code will be sent to your registered email: in for

Court Orders

W

Cause List

[

2.3 Verification

Enter the verification code into the required field and click ‘Submit’ to proceed.

If the code id not received within a minute, addressee may use the ‘Resend’ facility available on the
screen.

e ECOURTS SERVICES

Home e-Committee Supreme Court High Courts District Courts NJDG  Contact Us

o
B

Search Menu

Process Details:RdN®E90002802024_1_2

CNR Number
Case Type RAROR02024

ﬁ Petitioner DN/ MAPORRMMNEIK
= Respondent b

Case Status

Process ID PaORN02802024 1 2

-

Court Orders

1
r@ * Enter Verification Code | Resend Verification Code
I

Cause List

= A= |

Verification code has been sent on your registered email nooooooocox@gmail.com

2.4 Viewing the Document
After OTP verification, the PDF process document is available for viewing and download.
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Ji ECOURTS SERVICES POF Viewer s District Counts NJOG  Contact Us

o Q v 1 o2 — 4+ AvomaicZoom v 2T
Search Menu
CNR Number
PMHND090002802024_1 2
@ MHND09-000280-2024
3 ot
= EIgE]
Case Status 1
Court Orders e va, wHiE ¢
Reamoft =ararer afts wR s
‘ a Y. omosTRRowE Y SIRTERT
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famft fwets arf/86/2024
L BN

On successful authentication, a confirmation email including the copy of the process PDF is sent to
the addressee.

3 Search by Process ID

The addressee can also access the document via the eCourts Services Portal
(https://services.ecourts.gov.in/) by searching for the Process ID. As noted above, viewing the PDF
requires successful OTP authentication.

e-Committee, Supreme Court of India & Skip to Navigation  Skip to Main Content  Site map A A A (A B Language -

% ECOURTS SERVICES
2

Search Menu

Search By Process ID

Preoess 1D : PMHNDOS000Z802024 1_2

Case Status Captche 55p8ez % o  ‘Emercapicha  senge;

Court Orders
.ﬁ
Cause List
-ﬁ
Caveat Search
-y

| k=]

l Process Details
- -

AanTieg S
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